
IN THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION NO. 111/2020 
 
IN THE MATTER OF: 

Tribunal on its own motion Suo Motu based 
on the news item in Tamil Newspaper 
Dinamalar Chennai Edition dt. 13.07.2020, 
“Frothing of Chemical Foam in the River 
Thenpennai” 

Versus 

Principal Secretary to Government 
Public Works Department, Chennai & Ors. …Respondents 
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Filed by 

 
Date: 20.08.2025 Darpan KM 

Standing Counsel 
State of Karnataka 
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darpan.advocate@gmail.com | +91 98991 25060 
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